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(c) how much of carbon black was 

imported during the years 1953, 1954 and 
1955? 

THE MINISTER FOR INDUSTRIAL 
DEVELOPMENT (SHRI M. M. SHAH): (a)    
No, Sir. 

(b) Does not arise. 
(c) Precise information is not available, 

but it is expected about 8,000 tons of carbon 
black are being imported. 

 

SHRI H. D. RAJAH: Is the hon. Minister 
aware that carbon black is a very important 
commodity in the manufacture of tyres and 
we can get enough carbon black even within 
the one year, which he contemplates, in this 
country? 

SHRI M. M. SHAH: No, Sir. I beg to differ 
from the hon. Member because this product 
requires creosote oil and petroleum residue. 
Creosote oil is not at all available in large 
quantities in this country and it is only when 
the Bhilai, Rourkela and Durgapur plants go 
into production and as a result of coal-tar 
distillation that we will get the required 
amount of cresoote oil. 

TRAINING IN  AUTOMOBILES AND    MACHINE 
TOOLS    OUTSIDE    INTERNATIONAL 

TECHNICAL    ASSISTANCE     SCHEME 

*352. MOULANA M. FARUQI: Will the 
Minister for COMMERCE AND INDUSTRY be 
pleased to state: 

(a) whether one candidate each was sent 
to Canada and the United Kingdom for 
training in automobiles and in machine tools 
respectively outside the International 
Technical Assistance Scheme during 1955-56; 

(b) if so, when; and 

(c) the amount of expenditure incurred in 
this connection? 

THE MINISTER FOR INDUSTRIAL 
DEVELOPMENT (SHRI M. M. SHAH): (a) 
and (b). Training facilities were secured for 
two candidates in automobile industry, one in 
Canada and the other in U.K. during 1954 and 
for 
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two candidates in machine tool industry, in 
U.K., one in 1954 and the other in 1955. No 
information is available as to the candidates 
who left India for their training in 1955-56. 

(c) The entire expenses involved in the 
training are borne by the candidates 
themselves. 

t [DISCRIMINATION     AGAINST       INDIAN FILMS 
IN UGANDA 

•353. SHRI NAWAB SlNGH CHAUHAN: 
Will the PRIME MINISTER be pleased to state: 

(a) whether Government are aware that 
there has been discrimination in Uganda 
against Indian films inasmuch as one and a 
half anna is additionally-charged for the show 
of Indian films: 

(b) whether it is a fact that on May 29 
last, several thousands of Indians staged a 
demonstration at Kampala in Uganda in 
protest against the said discrimination; and 

(c) if so, what steps Government 
have taken in the matter?] 

 
J[THE PARLIAMENTARY SECRETARY 

TO THE MINISTER FOR EXTERNAL 
AFFAIRS (SHRIMATI LAKSHMI MENON): (a) to 
(c). The Government have no information. 
However, the Commissioner for the 
Government of India at Nairobi (British East 
Africa) has been asked to furnish the 
necessary information which, when received, 
will be laid on the Table of the House.] 

 
SHRIMATI LAKSHMI MENON: Aa soon as 

we get the information from Nairobi. 

fEnglish translation. 

-j-Hindi transliteration. 


